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Request of Andhra Pradesh for utili-

satiop of funds earmarked for gpecial
nutrition programme

818. SHRI T, CHANDRASEKHAR
REDDY: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) whether it ig 5 fact that the
State Government of Andhra Pradesh
asked the Central Government for
reconsidering and approving the uti-
lisation of the Special Nutrition Pro-
gramme Funds releaseg to the State
Government on 28th February, 1985;

(b) if so, what wag the amount
involved; and

(¢) what dction has been takep by
the Central Government in the mat-
ter? .

THE MINISTER: OF STATE IN
THE DEPARTMENT OF AGRICUL-
TURE AND COOPERATION (SHRI
YOGENDRA MAKWANA): (a) Yes,
Sir.

!

ment of India’s approval for divert-
ing Rs. 62.28 lakhs sanctioned for
special nutrition programmeg i, the
wake of cyclone|floods of 1984 to-
wardg construction of Anganwadi
centres, o

(c) The request of the State Gov-
e¢rnmtnt has not been acceded to.
The central assistance specifically
earmarked for an item like gpecial
nutrition programme which aims at
providing succour to poorer gection of
society cannot be allowed to be diver-
ted. The High Level Commitiee on
Relief while considering the matter
of inter-sectoral diversion also opined
that such diversions should not be
allowed as it would amount to devia-
ting from the established principles.
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1986).

Price of vegetables in Delhi

821. SHRI SYED AHMED
HASHMI: Will the Minister of
AGRICULTURE be pleased to state:

(a) whether Government are aware
of the continuous rise in the priceg of
vegetables in Delhj markets; and
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(b) if so, what steps Government
have taken to bring down the prices
and make the vegetable available
to the common man at reasonable
rates?

THE MINISTER OF STATE IN
THE DEPARTMENT OF AGRICUL-
TURE AND COOPERATION (SHRI
YOGENDRA MAKWANA): (a) and
(b) The prices of vegetable in Delhi
during the recent months have not
been rising continuously. Rather these
Lave displayed normal fluctuations in
response to seasonal factors ag well
as short term chift in supply and de-
mand brought about by local pheno-
menon. However, with a view to re-
ducing the seasonal upsurge in the
prices of vegetables which causes
hardship to consumers especially of
the weaker and vulnerable sections
of the population, Government have
adopted both shor{ and long ‘term
measures, The short term mea-
surey;  include the selling of
fruits and vegetable by the
Super Bazar, Delhi, through its
mobile vans, and the opening of re-
tail vegetable shops by the National
Dairy  Development Board. The
National Agricultural Cooperative
Marketing Federation has also been
making available to the Super Bazar
and the Delhi Civil Suplies Corpo-
ration oniong and polatoes at the
wholesale level at reasonable prices.
The long-term measureg includes the
launching of a Centrally sponsored
scheme in the Seventh Plan for in-
creasing vegetable production in the
periphery of Delhi along with other
big cities.

Separate Broadcasting Station for
Stateg AR

822. SHRI SATYA PRAKASH
MALAVIYA: Will the Minister of IN-
FORMATION AND BROADCAST-
ING be pleased to state:

(a) whether a proposal has been
made by State Governments to have
their own broadcasting stations, and

(b) if so, the detailg thereof and
the reactoin of Government thereot?



